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Before The National Green Tribunal

Principal Bench, New Delhi

Original Application No 663 of 2023

In re: News item published in Indian Express dated 07.10.2023 “GRAP Stage 1 kicks in as air
quality dips to poor, condition likely to prevail till Sunday”

The Hon’ble NGT, New Delhi in OA No. 663 of 2023 issued an order dated 29.11,2023, which inter-
alia states that

“The Counsels appearingfor the di#erent authorities are also granted a week's time to place on record

the source apportionment study as also the comprehensive plan for air quality management of NCR. if
available ” .

In compliance to the above order of the Hon'ble NGT, action taken report of this Respondent (i.e.
Central Pollution Control Board) is given below:

Status note on Source Apportionment studies in Delhi/NCR

As per TERI-ARAI Source Apportionment (SA) study of year 2016 published in 2018,
contribution of various sources to PM 2.5 and PM lo levels in Delhi along with results for other
06 cities (Noida, Ghaziabad, Faridabad, Gurugram, Panipat, Bahadurgarh) indicated in SA
report is enclosed as Annexure - I.

Further Hon’ble NGT vide its order O.A. No 681 of 2018 dated 20. 1 1 .2019, directed all states

to carr)'out Source Apportionment studies in their non-attainment cities using methodology
proposed by CPCB. In compliance to the Directions of Hon’ble NGT, CPCB issued various
communications to all States time to time including Delhi, U.P. Rajasthan and Haryana for the

six non-attainment cities (Faridabad, Meerut, Ghaziabad, Noida, Alwar and Delhi) in Delhi-
NCR

Commission for Air Quality Management (CAQM) in Delhi-NCR has come out with a policy
to curb air pollution in NCR, specifying responsible agencies with timelines. The policy
adopted by CAQM is broadly based on an air-shed approach for the NCR. The policy contains
sector-wise recommendations and targeted actions in respect of various Agencies and
Departments of Central Government, NCR State Governments and GNCTD to prevent, control
and abate air pollution in the NCR.

In compliance to CAQM Policy document, wherein one of the action point is " Updating
emissions inventory and source apportionment studies in entire NCR and assessment of
movement of regional pollution" CPCB has requested all the respective States to complete
the SA/El studies of all the 25 number of Delhi - NCR districts and submit the final Peer

reviewed report to CPCB. (copy of communications issued to Delhi-NCR states (Delhi. U.P,
Haryana & Rajasthan) is annexed at Annexure - II). However, as per the available status with
CPCB only 05 districts are in progress to carry these studies and study is under tendering
stage/yet to be initiated in other districts. The details of SA/EI studies is annexed at Annexure
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Annexure – 1
Source contributions for Delhi-NCR

Source contributions for Delhi

Sectors PM2.5

MI
PMlo

SummersWinters
e
r
Indus'
s

Transport
Ml

10%
4%

30%
17%
28%
11 % 8% 10c70

Note: Industries include power plants (stacks, flyash ponds and coal handling units), brick manufacturing, stone crushers, and other industries.

Others include DG sets, refuse burning, crematoria, airport, restaurants, incinerators, landfills, etc. Dust includes sources of natural and

anthropogenic origin (soil, road dust re-suspension, and construction activities). Dust is also contributed through trans-boundary atmospheric

transport from international boundaries.

* it is to be noted that the contribution of agricultural burning is not fully accounted for in this study as the monitoring and modelling periods did

not include the month of October, when the burning activities are generally at their maximum. Moreover, the sectoral contributions are averaged

for the whole modelling/monitoring period, and hence, do not highlight the contribution of agricultural burning, which happens during a certain

number of days and cause episodically high pollutant concentrations.
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Source contributions for other NCR Towns
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Annexure-II
118134/2023/AQMnHO
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CPCB

02@ +& mnrR+xn8f8#hiIEE CENrRAL POLLLrrldN CONTROL BOARD
qzrfqrvr,vqx@na#r3vfhr#q+xrnvvrrwvtnn

MtN}grRY OF ENvfRONMwr FOREgr&cuMATE aaN6E OOVT OF INaA
HR&RURal
+ IWt

SPEED POST/EMAIL
REMINDERq

EQ..ll099/27n021-AQM-HO-cPcbHO July 21, 2023

To,

The Member Secretary
Delhi Pollution Control Committee

4th Floor, lgBT Building,
Kashmeri Gate, Delhi-1 10006

Sub: “Updating emissions inventory and source apportionme&t studies in entire NCR and
assessmeat of movement of regional pollution’ as per CA WI Policy Document-reg.

Sir/Madam,

With reference to CPCB letter dated August 26, 2022, January 12, 2023, April 03, 2023

and May 10, 2023 regarding “Updating emissions inventory and source apportionment studies

in entire NCR and assessment of movement of regional pollution’ as per CAQIVI Policy
Document and DO letter dated June 12, 2023 regarding submission of the raw data of Emission
Inventory for Air Quality forecasting in Delhi NCR. (Copy enclosed for ready reference), the
desired information/data is still awaited.

I request your intervention to expedite the submission of the raw data files of Emission
Inventory and present status of emission inventory and source apportionment studies. It is also

requested that the peer reviewed El and SA reports are submitted to CPCB, once the study is
oompleted.

This issues with the approval of the Competent Authority.

Yours faithfully,

1(]p e :!gk
Divisional Head.AQM

Incl.: As above

q{ft8v gRT’ Rdt W€T niT, WI-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032

qJWTV/Tel : 43102030, 22305792,8WT#/Website : www.cpGb.nic.in

h
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118134/2023/AQM,HO 694

f-\
\VJ
CPCB

8#LiFE G2@ MlyqWT8qhn##
Lifestyle For
Envir6nm8nt

CENTRAL POLLUTION CONTROL BOARD
qqfqr% Xql©n©qT3Vf\vdq Tf#Trrq vin ntnn

MINISTRY OF ENviRONMENrFOREgr & CLIMATE CHANGE GOW OF INDIA
nUnn&b
@WT

SPEED POST/EMAIL
REMINDER-4

EQ-11 099/27/2021-AQM.HO-cPCBHHO July 21, 2023

To,

The Member Secretary
Haryana State Pollution Coatro] Board
C- 1 1, Sector 6, Panchkula, Haryana- 134109

Sub: “Updating emissions Inventory and source apportionment studies in entire NCR and
a3sessnrent of movement of regional pollution’ as per CAQM PoIIcy Document.reg.

Sir/Madam,

With refemnw to CPCB letter dated August 26, 2022, January 12, 2023, April 03, 2023
and May 10, 2023 regarding “Updating emissions inventory and source apportionment studies

in entire NCR and assessment of movement of regional pollution’ as per CAQM Policy
Document and DO letter dated June 12, 2023 regarding submission of the raw data of Emission
Inventory for Air Quality forecasting in Delhi NCR. (Copy enclosed for ready reference), the
desired information/data is still awaited.

I request your intervention to expedite the submission of the raw data files of Emission
Inventory and present status of emission inventory and source apportionment studies. It is also
requested that the peer reviewed El and SA reports are submitted to C:PCB, once the study is
completed.

This issues with the approval of the Competent Authority.

Yours faithfully,

&Qq
(P.K. GtM)

Divisional Head-AQM
EneL: As above

'qft8Vr SInq’ Ht BrjS nTT, Mt-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032

VHTq/Tel : 43102030, 22305792,tWTfT/Website : www.cpcb.nic.In
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CPCB

89LiFE G2@ 8®Rm8dbBI ++
Ufo style For
Envir6nment

CENTRAL POLLUTION CONTROL BOARD
qzIInn, vqr8uner3qftv#qTbrnq nra vtnrr

MINISTRY OF ENviRONMEMr FOREST & CLIMATE CHANGE QOvr OF INDIA
nWBHDU
-$!WI

tj

tI

:j

,j

SPEED POST/EMAIL
REMINDEtt4

EQ-11099/27/2021.AQM-HO.CPCB-HO July 21, 2023

To,

The Member Secretary
Rajasthan State Pollution Control Board
A-4 Institutional Area, Jhalane Dungri, Jaipur.302004

li

t :

t

Sub: “Updating enri$sions inventory and source apportIonment studies in entire NCR aad
assessment of movement of regional pollution’ as per CAQtVI Policy Document-reg,

Sir/Madam,

With reference to CPCB letter dated August 26, 2022, January 12, 2023, April 03, 2023

and May 10, 2023 mg©ding “Updating emissions inventory and source apportionment studies
in entire NCR and assasment of rna%meat of regional pollution’ as per CAQb4 Policy
Document and DO letter dated June 12, 2023 regarding submission of the raw data of Emission

Inventory for Air Quality fowmsting in Delhi NCR. (Copy enclosed for ready reference), the
desired information/data is still awaited.

I

;l1

\I

t:

I request your intervention to expedite the submission of the raw data ales of Emission

Inventory and present status of emission inventory and source apportionment studies. It is also
requested that the peer reviewed El and SA reports are submitted to CPCB, once the study is

completed.

This issues with the approval of the Competent AuthoriD'.

Yours faithfully,

(P.K§k)-'
Divisional Head.-AQM

Enel.: As above

qn8Vr qIHq’ qa @q nR, fM-110032
Parivesh Bhawan, East Arjun Nagarp Delhi-110032

qIVIV/r,1 , 43102030, 22305792,8W©/Website : www.cpcb-nic.in
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C}rB &#LiFE Ml VqWT8qkn8f
Ufostyle For
Envir6nment

CENTRAL POLLUTION cohrrROL BOARD
qqfqm,vq qd nnqTqqftv#r3fvnmqrTK vrnrt

MINISTRY OF ENVIRONMENT FOREgr & CLIMATE CHANGE Govr DF.INDIA

SPEED POST/EMAIL
REMINDER-4

EQ-lt099/27/2021-AQM-HO.CPCbHO July 21, 2023

To,

The Member Secretary
Uttar Pradesh Pollution Control Board
Building No. TC-12V, Vibhuti Khand,
Gomti Nagar, Lucknow-226010

Sub: “Updating emissions inventory and source apportionment studies in entire NCR and
assessment of movement of regIonal pollution’ as per CAQM Policy Document-reg,

Sir/Madam,

With reference ®CPCB letter dated August 26, 2022, January 12, 2023, April 03, 2023
and May 10, 2023 regarding “Updating emissions inventory and soune apportionment studies
in entire NCR and assessment of movement of regional pollutIon’ as per CAQM Policy
Document and DO letter dated June 12, 2023 regarding submission of the raw data of Emission
Inventory for Air Quality forecasting in Delhi NCR. (Copy enclosed for ready reference), the
desired information/data is still awaited.

I request your intervention to expedite the submission of the raw data files of Emission
Inventory and present status of emission inventory and source apportionment studies. It is also

requested that the peer reviewed EI and SA reports are submitted to CPCB, once the study is
cornpleted.

This issues with the approval of the Competent Authority.

Yours faithfully,

I!IF1P B :(Ie : h A

Divisional Head-AQM
Enel. : As above

'qf+8PT HRT’ IId adF HIT, fM-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032

qWTV/Tel : 43102030, 22305792,em@Website : www.CPGb.nic.in
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CPCB

899LiFE #MVqWTRgRaF ag
Lifestyle For
Envir6nment

CENTRAL POLLUTION cobrrROL BOARD
q=rfvHr,VqXPnaVT3 qftq#qTfgTwlqrTB VInrT

MINISTRY OF ENViRONMEHr FOREST & CLIMATE CHANGE GOW OF INDIA

SPEED POST/EMAIL
REMU{DER-3

EQ-ll099/27/2021-AQM-HO-CPCB-HO May 10, 2023

To,

The Member Secretary
Delhi Pollution Control Committee
4th Floor, ISBT Building,
Kashmeri Gate, Delhi- 110006

Sub: “Updating emissions inventory and source apportionment studies in entire NCR and

assessment of movement of regional pollution’ as per CAQM Policy Document-reg.

Sir/Madam,

With reference to CPCB vide letter dated August 26, 2022, January 12, 2023 and April
03, 2023 regarding “Updating emissions inventory and source apportionment studies in entire

NCR and assessment of movement of regional pollution’ as per CAQM Policy Document.
(Copy enclosed for ready reference)

In this regard, the information is still awaited and SPCB/PCCs are once again requested

to submit the status of emission inventory and source apportionment studies and submit the

peer reviewed El and SA report to CPCB.

This issues with the approval of the Competent Authority.

Yours faithfully,

(,.gk)
Divisional Head-AQb4

Enel.: As above

'qMr vw’ wf 36# vtr, fqmt–lro032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032

BIng/Tel : 43102030. 22305792,MRMWebsite : www.cpcb.nic.in
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S§Bm}OST/£ gm(>FEW'R'NMENTF'REST&CL'MATEC'W'GEGav’QF'~'D"
REMn{DER-3

Lifestyle For
Envir6nment

EQ-11099/27/2021-AQM-HO-CPCB-HO May 10, 2023

To,

The Member Secretary
Haryana State Pollution Control Board
C- 11, Sector 6, Panchkula, Haryana- 134109

Sub: “Updating emissions inventory and source apportionment studies in entire NCR and
assessment of movement of regional pollution’ as per CAQM Policy Document-reg.

Sir/IVladam,

With reference to CPCB vide letter dated August 26, 2022, January 12, 2023 and April

03 , 2023 regarding “Updating emissions inventory and source apponionrnent studies in entire
NCR and assessment of movement of regional pollution’ as per CAQM Policy Document.

(Copy enclosed for ready reference)

In this regard, the information is still awaited and SPCB/PCCs are once again requested

to submit the status of emission inventory and source apportionment studies and submit the

peer reviewed El and SA report to CPCB.

This issues with the approval of the Competent Authority.

Yours faithfully,

(,.#,G
Divisional Head-AQM

Enel.: As above

'vfWr vqq’ wt atgq wtt, fR,,It–lrO032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032

Flag/Tel : 43102030, 22305792,8©H@Website : www.cpcb.nic.in
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CPGB

872LiFE ##TWWT8gTn 4g
Lifestyle For
Envir6nment

CENTRAL POLLUTION CONTROL BOARD
VZItVrW, nq @ aaVTqvftv#t#Trnv mta vtnrT

MINISTRY OF EWIRONMOvr FOREsr & CLIMATE CHNqGE GOvr OF INDIA

SPEED POST/EMAIL
REMnVDER-3

EQ-11099/27/2021-AQM-HO-CPCB-HO May 10, 2023

To,

The Member Secretary
Rajasthan State Pollution Control Board
A-4 Institutional Area, Jhalane Dtmga, Jaipur-302004

Sub: “Updating emissions inventory and source apportionment studies in entire NCR and
assessment of movement of regional pollution’ as per CAQM Policy Document.reg.

Sir/Madam,

With reference to CPCB vide letter dated August 26, 2022, January 12, 2023 and April
03, 2023 regarding “Updating emissions inventory and source apportionment studies in entire
NCR and assessment of movement of regional pollution’ as per CAQM Policy Document.

(Copy enclosed for ready reference)

In this regard, the information is still awaited and SPCB/PCCs are once again requested

to submit the status of emission inventory and source apportionment studies and submit the

peer reviewed El and SA report to CPCB.

This issues with the approval of the Competent Authority.

Yours faithfully,

(,.Kh,I
Divisional Head-AQM

EIncl.: As above

'vWT *nq’ wt @<q WIt, e#–rro032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032

qtVTV/Tel : 43102030, 22305792,@@Website : www.rpcb.nic.in
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tV]
GPCB

S$2LiFE ##lqWTRgTW dg
Lifestyle For
Envir6nment

CENTRAL POLLUTION CONTROL BOARD
wrfKIW,vq Td navrqvftn#q#zraq vila WInn

MINISTRY OF ENViRONMEMr FOREST & CLIMATE CHANGE GOFF OF INDIA

SPEED POST/EMAIL
REMINDER-3

EQ-11099/27/2021-AQM-HO-CPCB.HO May 10, 2023

To,

The Member Secretary
Uttar Pradesh Pollution Control Board
Building No. TC-12V, Vibhuti Klland,
Gomti Nag©, Lucknow-22601 o

Sub: “Updating emissions inventory and source apportionment studies in entire NCR and
assessment of movement of regional pollution’ as per CAQM Policy Document-reg.

Sir/Madam,

With reference to CPCB vide letter dated August 26, 2022, January 12, 2023 and April

03, 2023 regarding “Updating emissions inventory and source apportionment studies in entire
NCR and assessment of movement of regional pollution’ as per CAQM Policy Document.
(Copy enclosed for ready reference)

In this regard, the information is still awaited and SPCB/PCCs are once again requested

to submit the status of emission inventory and source apportionment studies and submit the

peer reviewed El and SA reports to CPCB.

This issues with the approval of the Competent Authority.

Yours faithfully,

( p & ]b(1p1qh)
Divisional Head-AQM

Enel.: As above

'q'Rapr WR’ Va BW HTIV, hmt– 110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032

qTVTq/Tel : 43102030, 22305792,@@Website : www.cpcb.nic.in
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8#qqw Rdmag
CENTRAL POLLUTION CONTROL BOARD

wtqrw,vqqdamqTqVftV#qtn@qVn6 vtnrr
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVt OF INDIA

SPEED POST/BMA I L @Ml NS)e&t
##lee=-===-n

EQ- 1 1099/27/2021-AQM-ITO-CPC13-IIO April 03, 2023

’I-o,

I'he Menrber Secretary
Dcllri Pollution Control Conrllritf cc

41l1 1:1oor, ISBT Building,
K,ashnlel'i Gate, Delhi-1 1 0006

Sub: “U pdating cnrissions inventory and source apportionment stuclics in entire NCR and
asscssnrcnt of nrovclnent of I'cgional pollut io it ’ as per CAOM Policy I)ocunrcnt-reg.

Sir/Nladalu,

With reference to CPCB letlcr ofcvcn no. dated August 26, 2022 and January 12, 2023

regard ing “Updating emissions inventory and source apportionment strldies in entire NCR and

assessment of nlovcmcnt of rcgit)naI I)olltllion; as per CAQM Policy Document. (Copy
enclosed for ready mfercncc)

In tllis regard, the information is still a\vilitcd and SPCT}/I)CCs are once again requested

In suI)Init the status of clnis sion inventory alld source apportionnlent studies and submit the

peer reviewed El and SA reports to CPCI I.

I’his issues \vith the appl’oval of ttrc Conrpctcnt Authority.

Yours faithFully,

e
(P.K. Gupta)

F)ivisiollaI Head-AQM
ItIncl, : As above

'qf@yr *m+’ „M- aNl -m , Rmt-- ; I t)032
Parivesh Bhawan, Eu st Arjun NIagar. Delhi-110032

ITWI/Tel : 43102030, 22305792, -'hltn{d/Website : www.cpcb.nic.in
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Up-'-n1

CENTRAL POLLUTION CONTROL BOARD

VqtqWTf VT @ Rd,iT% vfa+T fTrnq VFR WqFR
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT. OF INDIA

sr£l.It) I'OST/£MA II, e e+41 bIg eCdl

EQ-J l099/27/2021 -AOM-IIO-Cl’CB-J 10 April 03, 2023

’l'o,

llrc MelubeI' Secretary
JIllryan ii State Pollution Control Board
C’- I i , Sector 6, Panchkula, Haryal IiI- 1341 09

Sub: “ Updating col issions nIVen tt) ry a nd source a ppo I'tionlncntstutlics in entire NCR a nd

asscssnrcnt of II\avcment of regional p<)llution’ as per CAQM Policy Docunrent-reg.

Sir/N4adalu,

With reference to CPCB lctler of cven no. dated August 26, 2022 and January 12, 2023

regarding “Updating cn)issions inventory and soil rcc apportionlrlcl.It stlldies in entire NCR and

assessment of movement of regional pollution’ as pcr CAQM Policy Docunlent. (Copy
enclosed for ready reference)

In this regard, thc informati(in is still awaited and Sl)CB/PCCs arc once again requested

ILI stlbnril thc status of emission ilrventory and source apportionment studies and submit the

peer reviewed El and SA reports Lc> Cl)C13.

I’his issues with the appl'o\'al of thc Ct)in pc tent Authority.

Yours faithfully,

(P,K. m)
Divisional Head-AOM

t:ncl.: As above

iM TW ’ Wt 31{1 ITr<, m--- ti 0032
Parivesh Bhawan, East ArjLln blaqi.tr, Delhi-11 0032

FITm/Tel : 43102030, 22305792, qq+! 'Wfibsito : www.cpcb.nic.in
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MT WWT Rdmr ##
CENTRAL POLLUTION CONTROL BOARD

wfvrn,zqqdqaaT%vftq#qfxrnqqnRvr©n
MIN18TRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT. OF INDIA

SPEED 1)OST/ EMAIL @W D DGtbl

EQ-1 1099/27/2021-AQM-l-lO-CPCB-1 IO April 03, 2023

Fo,

I'he Metuber Secretary
Rajastlt itn State Pollution Control Board
A-4 Institutic)nal Area, Jl\alane Dungri, Jaipur-302004

Sub: “Ul)dating cul issions inventory and soil rcc appol'tionlncnt stu(lies in entire NCR and
asscssnrcnt of movement of regional pollution’ as per CAQM Poliey Document-reg.

Sir/Madam,

With reference to CPCB lcUer of even no. dated August 26, 2022 and Janualy 12, 2023

regarding “Updating emissions inventory and source apportionment sttldies in entire NCR alld

assessment of tnovement of rcgitrnal pollutIon= as per CAQN4 Policy Document, (Copy
cnclosed for ready mfcrcnce)

In this regard, thc infot'nlat ion is still a\waited alrd SilCB/1,>CCs are once again requested

lo subnrit thc status of cnlission inventory and source apportionnrent studies and sublnil thc
peer reviewed El and SA reports to CPC 13

I-his issues \vial the approval of the C011rpctcnt Auttrority.

Yours faithfully,

(P.K. ntl)
Divisional Head-AQMI

I':llcl.: As a Ilovc

m?HiFi;--+id aHl r,!£, k.,a ll(>032
Partve sh Bt-lawan, E,lst Arjun Nagar, Delhi-11 0032

q{WTV/Tel : 431020301 22305792, &qq da'website : www.cpcb.nic.in
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##qyqw RMq8{
CENTRAL POLLUTION CONTROL BOARD

qqtqWTp nT $ HaHn VfR th fTrHq VTra VTeFK
MINiSTRY OF ENVIRONMENT. FOREST & CLIMATE CHANGE GOVT. OF INDIA

SPI':ri) POST/£MA Ih ReM I hIDe(-L

EQ-1 l099/27/202 1 -AQ M-1 1 o-CI)CB-iiO April 03, 2023

I’o,

I-he Menlber Secretary
Uttar Pradesh Pollutiotr Control lion rtl
Btn Iding No. TC-12V, Vibhuti KIln nd,
Golnti Nagar, I.ucknow-226010

Sub: “ Updating cnr issitIns invcnt(I ry and sollrcc appol'tionIncnt stu(lies in entire NCR and

assessment of nrovclnent of l’cgional trolluiit)K’ as per CAQM Policy I>oculncnt-reg.

Sir/Mad am,

With refcrelrcc to CPC13 lcttcr of c\'cn no. dated August 26, 2022 and January 12, 2023

regarding “Updating emissions ll\vcl\tot'y and source apportionn lent studies in entire NClt and

assessment of lnovcment of' regional polltltion’ as per C:AQIVI Policy Documcnt. (Copy
enclosed for ready reference)

I n this r=gal'd , the inFornl£lt ion is still ilw£tiLcd aIId S PCB/1)CCs are once again requested

to sublnit the status of emission illvcntory iInd source apportionment studies and submit tIle

pccr reviewed EF and SA reporLS to CPCI!.

I-his issues \vith thc approv ilt oi' tIle (:olupctcnt Authority.

Yours !-aithl-ully,

(P , K .Cl pta)

Divisional [-lcad- AQ M
I'Incl.: As above

' =Ifr+gr .r'a’ ,{#f 31H'-q -i-'r< . 'F,I . II o032
Parivesh Bhawan , East Arjtlr’I Nagar, Delhi-1 10032

Vm/Tei : 43102030, 22305792. -d'{t! F{E,'Website : www.cpcb.nic.in
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SPEED POST/EMAIL

EQ-II099/27/2021-AQh{-HO-CPCB-HO XQL\\
To,

January 12, 2023

The Member Secretary
Delhi Pollution Control Committee
4th Floor, ISBT Building,
Kashmeri Gate, Delhi- 110006

Sub: “Updating emissions inventory and source apportionment studies in entire NCR and
assessment of movement of regional pollution’ as per CAQNCI Policy Document-reg.

Sir/Madam,

This has reference to CPCB letter of even no. dated August 26, 2022 regarding

“Updating elnissiqns inventory and source apportionment studies in entire NCR and
assessment of movement of regional pollution' as per CAQM Policy Document. (Copy

enclosed for ready reference)

In this regard, the information is still awaited and SPCB/PCCs are once again requested

to sublnit the status of emission inventory and source apportionlnent studies and submii the

peer reviewed EI and SA reports to CPCB.

This issues with the approval of the Conlpetcnt Authority.

Yours faithfully,

W
(P.K. Gupta)

ivisional Head-AQM>
b:ncl.: As above

#%iWw! RIM@:#
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SPEED POST/EMAIL

EQ- 1 l099/27/202 l-AQVI-HO-CPCB-IIO 83\\b January 12, 21123

The !Vlcnlber Secretary
Ilaryana State Pollution Control Board
C-1 1, Sector 6, Panchku Ia, Haryana- 134 1 09

Sub: “Updating emissions inventory and source apportionment studies in entire NCR and

assessment of movement of regional pollution’ as per CAQM Policy Document-reg.

Sir/Madaln,

fhis has reference to CPCB letter of even no. dated August 26, 2022 regarding

“Updating emissions inventory and source apportionment studies in entire NCR and

assessment of movement of regional pollution’ as per CAQN4 Policy Document. (Copy
enclosed for ready reference)

In this regard, the information is still awaited and SPCB/PCCs are once again requested

to submit the status of emission inventory and source apportionment studies and submit the
peer reviewed El and SA reports to CPCB.

This issues with the approval of the Competent Authority

Yours faith fu]ly,

P
(P.K. Gupta)

Divisional Head-AQM
Enel.: As above

\
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SPEED POSI-/ENIAIL

EQ-11099/27/2021-AQM-HO-CPCB-HO BK\A'k January 12, 2023

To

I-he Member Secretary
Rajasthan State Pollution Control Board
A-4 Institutional Area, Jhalane Dungri , Jaipur-302004

Sub: “Updating emissions inventory and source apportionment studies in entire NCR and
assessment of movement of regional pollution’ as per CAQM Policy Document-reg.

S ir/Madam,

l-his has reference to CPCB letter of even no. dated August 26, 2022 regarding
''Updating emissions inventory and source appollionment studies in entire NCR and

assessment of movement of regional pollution’ as per CAQM Policy Document. (Copy
enclosed for ready reference)

In this regard. the information is still awaited and SPCB/PCCs are once again requested
to submit the status of emission inventory and source apportionnrent studies and submit the

peer reviewed EJ and SA reports to CPCB.

1-his issues with the approval of the Competent Authority.

Yours faithfully,

P
A (P.K. Gupta)

\aDivisional Head-AQM
Enel.: As above

$@IWW Rd&q}d

W'...\\@@..„.„..
’??tv..,\S=,g.\,Ih,a
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SPEED POST/EMAIL

EQ-11099/27/2021-AQM-HO-CPCB-HOXK\% January 12, 2023

To,

The Member Secretaly
Uttar Pradesh Pollution Control Board
Building No. TC-12V, Vibhuti l<hand,
Gomti Nagar, Lucknow-2260 10

Sub: “Updating emissions inventory and source apportionment studies in entire NCR and
assessment of movement of regional pollution’ as per CAQi\4 Policy Document-reg.

Sir/Madam,

Fhis has reference to CPCB letter of even no, dated August 26, 2022 regarding

'-Updating emissions inventory and source appoltionment studies in entire NCR and

assessment of lnovement of regional pollution’ as per CAQM Policy Document, (Copy
enclosed for ready reference)

In this regard, the information is still awaited and SPCB/PCCs are once again requested

to submit the status of emission inventory and source npportionmenl studies and submit the

peer reviewed El and SA reports to CPCB.

I'his issues with the approval of the Competent Authority.

Yours PdithlIIlly,

W
A . (P.K,Guplu)
eDitisional Head-AQM

Enel.: As above

edqq®R{@!By
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SI>BED J>CiS'l'/EM.AIL

E Q- I I 099/27/21)2 1 -AQM-HO-CPCB-HO August 26, 2022

I'o,

I'he Member Secretarv
Delhi Pollution Control Committee
4th noor, IS BT Building,
l<ashmeri Gate. Delhi - 1 10006.

Sub.: “Updating emissions inventory and source apportionment studies in entire NCR and

ussessrnen{ of lnoventclrt ofregion81 pollution” as per CAQM Policy Document- reg.

This is in rcfel=nae to exccul ian of various action points given in the CAQM policy doculnent

Sir

in Delhi-NCR. Copy of the docunrerlt is enclosed for ready reference.

As per the above nlentic>ned document, the actiolr “Updating emissions invenrory and source
apportionn lent studies in entire NCI( and assesslnent of movement of regional pollution” llas to be
completed by 3 1 .12.2023 for Delhi / nearby DistricES and 31, 12.2024 for other NCR districts.

in this regard, Source Apportionment studies including Emission I11ventory are part oF city
action plans oF 06 non-attaintnen t and million plus cities in Delhi-NCR nanrely Delhi, Naicin,

Ghaziabad and Meerut in Uttar Pradesh, A]nur in Rqjast Iran and Faridabad in Haryana. As per

information available, the s£udies are either colnplcted/ongoing/MOU stage in these cities.

Accordilrgly, it is requested to conduct eluissions inventory and source &pportlonlnent studies

iII lelnainitlg dinI-lets of NCR of the State followillg “Conceptual Guidelines and Columon
Methodology for Air Quality Monitoring, Emission Inventory & Source Apportionment Studies fOI

Itldian Cities” which has been updated by CPCB and are available at

https://pr,or a ,cpcb. gov , in/#/resources

Further, it is requested to constitute state level Expert Group for regular examination and

advice by way of technical inputs (methodology. monitoring techniques, site selection, emission

factors, etc.) and submit peer reviewed El anc}SA reports to CPCB.

Yours faithfully.

VFA
HUngMPH

(PrashanFC;argava)

[Uenrber Secretary

Fuel.: As above
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SPEED POST/DMA IL

EQ- 1 l099/27/202 l-AQM-JIO-CPCT3-HO August 26, 2022

To,

1-he Member Secretary
I !.aryana Stale Pollution Control Board
C- 1 1, Sector 6, Panch kala, Harya£la- 134 1 09

Sub.: “Updating elllis stalls invenRlry arId source apportionment studies in entire NCR all€1

:LSScunlent ol' rnuvenrent of regional jlollution” as per CAQM Policy Docunlent- reg.

Slr

i~his is in reference to execution of various action points given in the CAC}M poticy docllment
in Delhi-NCR. Copy of the document is enclosed hr ready reference.

As per the ullove mentioncd document, the action “Updating emissions inventory and source

apllortionment studies in entire NCR and assessInellt of movement of regional pollution” has to be

col npleted by 31.12.2023 for -Dell1 i / nearby Districts and 3 1.12.2024 for other NCR districts

In litis regard, Source AppoHionnrcnt studies including Emission In\'eIItOry are part oF city
action plans of 06 non-:lttainrnent and million plus cities in Delhi-NCR namely Delhi, NcJida,

(;llaziat>ad and b'lecrut in Uttar l’radesh, A lu'ar in Rajasthan and Faridabud in IIaI'yana. As per

lntornlatian available, the studies are either colnllleted/ongoing/ tVIOU stage in these cities.

Accordingly, it is requested to conduct emissions inventory and source apportionmelrt studies
En renlainlng districts of NCR of the State Following “Conceptual Guidelines and Colnlnon

Methodology for Air Quality Monitoring, Emission Inventory & Source Apportiollment Studies fOI

Indian Cities” which has been updated by CPCB and are available at

https://prana.cpcb.gov.in/#/resources

Further, it is requested to constitute stan level Expert Group for regular examination and

&cIvic;e by \\ny of technical inputs (metllodoloL{y, nronitoring techniques, site selection, clni$sioll
FacLors, etc .) and submit peer reviewed El and SA reports to CPCB

A \F

Yours !';lith t-IIljy,

q :\4
.'H,#'q

(Prashani CorBa\,a}

Member Sac rotary

Enel.: As above
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SPEED Pos'r/EMAil

EQ- 1 l099/27/202 1 -AQM.ITO-CPCB-1 lo August 26, 2022

!'tl,

IIlo Member Sccrctary
Rajasthan State Pollution Control Board
A-4 Institutional Area, Jhalane Dungri, Jaipur - 302004

Stlb.: “Updating cnrissions inventory 8 nd source a pportionnrent studies in eu ti re NCR and
assessnre lrt of mo\'cm ent of regional pollution” as per CAQM Policy Document- reg.

Sir

I-Iris is in reFerence to execution of various actiolr points given in the CAQM policy doculnent
in Delhi-NCR. Copy of the document is cncloscd fUr ready reFerence.

As per the above mentioned document, the actioll “Updating en\issions inventory and source

apportionluent studios in entire NCR and assessment of nrovenlent of regional pollution” has to be

completed by 3 1.12.2023 for Delhi / nearby Districts and 31, 12.2024 for other NCR districts,

In this regard, Source Apportionlnent studies including -Emission Inventory are part of city
action plans of 06 non-attainment and million plus cities in Delhi-NCR natuely Delhi. Noida,
Ghaziabad and Meerut in Uttar Pradesll, Al\\'ar in Rajasthan and Faridabad in Haryana. As per
information available, the studies are either conlple£ed/ongoing/MOU stage in these cities.

Accordingly, it is requested to conduct emissions inventory and source al3porLioilnlent studies

in remaining districts oF NCR of the State following “Conceptual Guidelines and Colnnron
N'letlloclology for Air Quality Monitoring, Emission Inventory & Source Appollionlnent Studies for
llldiun Cities" which has been updated by f:PCB and are available at
hOps://prana.cpcb.gov.in/#/resources

Further, it is requested to constitute state level Expert Group for regular examination and

advice by way of technical inputs (methodology, monitoring techniques, site selection, emission
Factors, etc.) and submit peer reviewed El and SA reports to CPCB.

A

Yours faitltfulty,

aj
(Prashan&Garga va)
Member Secrelal’y

Enel.: As above
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SPEED POSI'/EMAIL

EQ. 1 1 099/27/2021-AQM-liO-CPCB- i'lo August 26, 2022

Fo,

The MeIn ber Secretary
Uttar Pradesh Pollution Control Board
Building.No. TC- 12 V, Vit>hub K,hand,
Golnti Nagar, Lucknow.226 010

Sub.: “Updating enrissions inventory and source apportionment studies in entire NCR and
nsscssntent of movenlent Itf regional pollution” as per CAQM Policy Docunlen t- r'eg.

Sil

This is in reference to execution of v8rious action points given in the CA(2M policy doculnenl
in Delhi-NCR„ Copy of the document is enclosed for ready reference.

As per Ltte above mentioned dOCun\eIIt, the action “\it)dating elnissions inventory and source
appaltiolrmenl studies in entire NCR and a§sesslrlctlt of lllovclttent of regional pollution” tItIS to be

conlpleted by 3 1 . ] 2.2023 1~or Delhi / nearby Districts and 3 1 .12.2024 for other NCR districts.

In this regard, Source Apportionrr\elrt studies including Emission Inventory are part oF city

action plans of 06 non-attainment and million plus cities in Delhi-NCR namely Delhi, Noi( la,

Glrazitlbad altd Mcerut in Uttar Pradesh, AIn'ar in Rajasthan and Faridabad in Harynna. As per

inI-ormaLion available, the studies are either colnpleted/ongoing/MOU stage in these cities

Accordingly, it is requested to conduct emissions inventory and source apportionment studies

in remaining districts of NCR of the State !'oilowing “Conceptual Guidelines and Con\nt011

Methodology for Air Quality Monitoring, Emission Inventoly & Source Apportiorunent SUlclies fOI

Indian Cities” whieh has been updated bv CPCB and are available at

https://I)rana.cpc b .gov. in/#/resources

Further, it is requested to constitute state level Expert Group for regular examination and

advice by way of technical inputs (methodology, monitoring techniques, sit<3 selection, elnission
factors, etc .) and sublrlit peer reviewed El all c:fSA reports to CPCB .

Yours faithfully,

-' (? ;:\ ''

(Prashant Garga\'a)
Member Secretary

Enel.: As above
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Annexure-III

Delhi-NCR Districts:

State 1 S.No.

Haryana

Uttar Pradesh

Rajasthan

Delhi

Name of the Districts

1.

GuIugram

=
Nuh
SoneDat
Rohtak
Rewari

Jhajjhar
PaniDat
Palwal
Bhiwani
Charkhi Dadri

Mahendragarh
Jind
Karnal
Meerut
Ghaziabad

Gautam Budh Nagar
Bulandshahr
Baghpat
HaDur
Shamli

Muzaffarnagar
Alwar
BharatDur

l

3.

4.
5.

6.

7.

8.

10.

11.

12.

13.
14.

15.

16.

17.

18.

19.

20.

21.

22.

23 .

24.
25.

Present Status of Source

Apportionment (SA)/
Emission Inventory (El
Under progress through TERI
Under Progress througm
o

Under Progress through ARAI
Under tendering Stage

Under tendering Stage
Under tendering Stage

Under progress through ARAI
To be initiated
To be initiated
Under tendering Stage
No information received

To be initiated
To be initiated
To be initiated
To be initiated
To be initiated
To be initiated
To be initiated
To be initiated
To be initiated

Under progress through IIT-D
To be initiated

SA/EI Report, 2018
TERI/ARAI available; Draft El
report submitted by DPCC for
Delhi/NCR districts

Lh
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O r\raF
A wnBa

Item No. 11 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No.663 /2023

In re: News item published in Indian Express dated 07. IO.2023 “GRAP
Stage 1 kicks in as air quality dips to poor, condition likely to
prevail till Sunday”

Date of hearing: 29.11.2023

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRrVASTAVA, CHAIRPERSON
HON'BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Dr. Abhishek Atrey, Adv. for Commission for Air Quality Management for
NCR & Adjoining Areas
Ms. Suman Arora, Adv. for CPCB

Ms. Jyoti Mendiratta, Adv. for Govt. of NCT of Delhi
Mr, Narender Pal Singh, Adv. for DPCC
Ms. Puja Kalra, Adv. for MCD

ORDER

Respondent

1. The original application deals with the serious issue relating to the

deteriorating air quality in Delhi during winter.

2. Original application was registered on the basis of the newspaper

report dated 07.10.2023 published in Indian Express in respect of

invocation of GRAP I stage. Pending the original application, though

various directions were issued from time to time but the air quality, on

account of the contributory factors had dipped to very poor and then

severe leading to invocation of GRAP 3 and GRAP 4.

3. It has been submitted that now the air quality is improving but

after considering the AQI from 19.11.2023 till 28.11.2023, we find that

during this period the air quality has remained very poor althrough and

in fact it had dipped to severe on 24.11.2023.

1
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138975/2023/LAW-HO
DO

4. In the connected matter relating to paddy residue burning, report

showing reduced incidents of paddy residue burning case has been

considered,

5. Hence at this stage, the concerned authorities are required to

disclose the comprehensive prevention plan to ensure that the air quality

in Delhi is maintained at proper acceptable level. So far no such

comprehensive plan in this original application has been filed. The plan

relating to invocation of GRAP I to GRAP 4 relates to the measures to be

taken once the air quality goes down to poor, very poor and severe. The

concerted efforts are required by the authorities to ensure that the air

quality may not go down to even poor level and even GRAP-1 may not be

required to be invoked. That apart, a comprehensive apportionment study

is needed to ascertain the contributory factors resulting in dipping of the

air quality.

6. We are also of the view that the air quality in Delhi not only

depends upon the contributory factors prevalent in Delhi but it also

depends upon the contributory factors in neighboring areas, therefore,

comprehensive plan is required to be disclosed for entire NCR to cover the

air shed.

7. The Learned Counsel for the Commission for Air Quality

Management seeks time to file the comprehensive plan for air quality

management for entire NCR within one week.

8. The Counsels appearing for the different authorities are also

granted a week’s time to place on record the source apportionment study

as also the comprehensive plan for air quality management of NCR, if

available

2
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DU

9. In the meanwhile, authorities are directed to take all possible

measures to ensure that the air quality in Delhi improves.

10. List on 06.12.2023.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM

November 29, 2023
Original Application No.663/2023
JG
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